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«JICLASS IV EMPLOYEES IN THE MINIS-, TRY OF
REHABILITATION

14, SHRI NAWAB SINGH CHAUHAN;
Will the Minister of REHABILITATION AND
MINORITY AFFAIRS be pleased to state:

(a) the number of Clas j IV employees in
the Ministry of Rehabilitation and its attached
and subordinate offices;

(b) whether the service records of these
employees ar, kept in Hindi;

(c) the number of orders, -circulars,
notices etc. relating to these employees which
were issued in 1959 and how many of them
were issued in Hindi; and

(d) the number of applications, petitions
etc. received in Hindi from these employees in
1959; the number of decisions taken on them
which were communicated to them in Hindi
and the reasons for not communicating the rest
of the decisions in Hindi?]
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t{THE MINISTER oF REHABILITATION
AND MINORITY AFFAIRS (SHRI MEHR
CHAND KHANNA): (a) The information is
being collected and will be laid on the Table
of the Sabha in due course,

(b) No.
(c) None.

(d) The applications are generally
received in English and the replies sent
likewise.]

VIGYAN BHAWAN

15. SHrR1 BAIRAGI DWIBEDY: Will the
Minister of WORKS, HOUSING AND SUPPLY be
pleased to state the total amount of rent
collected from various organisations utilising
the Vigyan Bhawan during the years from
1956 to 19597

THE MINISTER oF WORKS, HOUSING
AND SUPPLY (SHRI K. C. REDDY) : The total
amount of rent assessed and recovered from
various organisations using accommodation in
Vigyan Bhawan during 1956 to 1959 is as fol-
lows:—

1956 1957 1gs8 19509 ["otal
_‘\L'IUE\L" [
December
Rs, Rs, Rs Rs, Rs,
‘Toral assessment 5.000400 91,510-8% 86,822-06 61,835°85  2,45.16b+76
To.al recovery 500000 1% 703°11 R6,822:06  60,512°76  1,71.037°93
Balance due 72 80774 s 1,323°09 74,130 53

tion,
nisation for reduction in the rares,
will be effected soon,

Not#.— The balance represents mostly the amount to be recovered from one organisa-
The amount could not he recovered pending consideration of a request from the orga-

The matier has since been finalised and the recovery

7l | English lransiatioa



